
THE NATIONAL COMPANY LAW TRIBUNAL MUMBAI DIVISION - 1,
MUMBAI

CORAIV1 : SHRi B.S.V. PRAKASH KUIVIAR, N4EMBER (J)
SHRI RAVIKUMAR DURAISAMY, N4EMBER (T)

ORDER SHEET OF THE HEARING OF MUN4BAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 29.O8.2018

NAN4E OF THE PARTIES: TAVISHA MERCANTILE PVT. LTD,

v/s.

ROC, MUMBAI

SECTIONS OF THE COMPANIES ACT : Section 252 OF THE C.A., 2013

38.
ORDER

cP-2039/252/MB/2018

On the Withdrawal Memo filed by the Petitioner, seeking liberty to

file afresh, this Petition is dismissed with liberty to file afresh.
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